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in   promoting   and    developing     the 
growth  of  the   girl  child. 

(c) The final report of the Seminar has not 
been received by the Minis try. However, 
Government has already taken up major 
programmes for expanding and improving 
social services for woman and child deve-
lopment with due emphasis and attention to 
the above |mentioned points. 

Fixing  of  procurement  prices  of paddy 

693. SHRI 'BHAGATRAM MANHAR: 
Will the Minister of AGRICULTURE be  
pleased  to  state: 

(a) whether Government have recently 
fixed the procurement prices of  various  
categories   of   paddy; 

(b) if so, what are the details in this 
regard;  and 

(c) what are the details of the cost 
structure taken into account in arriv 
ing at the said prices? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGENDRA 
MAKWANA): Ca) and (b) The Government 
have fixed the procurement prices of paddy of 
fair average quality at Rs- 142, Rs. 146 and 
Rs. 150 per quintal for common, fine and 
superfine varieties respectively for the 1985-
86 marketing1 season. 

(c) The cost of production taken into 
account includes not only all paid-out costs 
but also imputed value of owned assets like 
land and family labour, etc., for -which the 
farmers do not incur cash expenses. 

Payment     to    the      Commonwealth 
AgTiculture  Bureau,  a  British Institute 
694.   SHRI ADINARAYANA 

REDDY: Will the Minister of AGRI-
CULTURE be pleased to state: 

(a) whether the Government of India have  
been paying any money 

to a British Institute previously called 
Imperial Agricultural Bureau now named the 
Commonwealth Agricultural Bureau for 
services rendered; 

(b) if so, since when and what 
amount is being paid  annually;  and 

(c) what are the services rendered 
by the Bureau and in what way are 
those services utilised by our coun 
try? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRI YOGENDRA  
MAKWANA):   (a)   Yes, 
Sir. 

(b) The Government of India has been 
paying to the Commonwealth Agricultural 
Bureaux its membership contribution since 
1929. The annual Indian contribution varies 
from year to year For 1984-85 the amount 
paid was  £  107,496. 

(c) India receives free of cost ln 
a year 29 copies each of 22 abstract 
ing journals every month, which are 
distributed to the various research 
Institutions all over the country and 
the approximate monetary value of 
which in the market is around 
£ 1,50.000. Besides, as a member of 
the Commonwealth    Agricultural 
Bureaux (CAB), the Government of India 
enjoys the benefit of 33 percent rebate on all 
CAB publications purchased by different 
institutions in the cOunfry. Another major 
benefit of the Membership is the free identi-
fication service of pests/diseases of various 
types of plants and animals through the three 
Research Institutes of the CAB, which benefit 
is being enjoyed liberally by all scientific in-
stitutionals in India without any payment. 

The other area where India has drawn 
heavily on the CAB expertise is in respect of 
continued collaboration with the 
Commonwealth Institute of Biological 
Control. As a result of the sustained 
collaboration between this Station and Indian 
scien- 
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tists, we have been able to develop the 
All India Coordinated Research Project 
on Biological Control now-operating at 
15 locations in the country. 

The CAB in recent years has initiated 
International Training Programmes of 
which two have been held in the area of 
Biological Control in India and a third 
one more recently on Insect Identification 
at Agra. 

Sutlej-Yamuna  Link   Canal  Project 

695. SHRI MUKHTIAR SINGH 
MALIK: Will the Minister of WATER 
RESOURCES be pleased to state: 

(a) whether construction work on the 
Sutlej-Yamuna Link Canal Project is 
going according to the schedule; 

(b) whether the project is starved of 
funds; 

(c) whether the Central Government 
propose to release more funds for the 
completion of the project and if so, what 
are the details in this regard; and 

(d) by when the project is likely 
to be completed? 

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARA-
NAND):  (a) Yes, Sir. 

(b) No, Sir. 

(c) ln the meeting held iri this Ministry 
on 4th October, 1985, it was agreed that to 
meet the immediate requirement of funds 
for the Project, an amount of Rs. 30 
crores, Rs. 10 crores and Rs. 4 crores 
would be released by the Government of 
India, Government of Haryana and 
Government of Punjab respectively. The 
Central Government and the Government 
of Haryana have already released the 
money and the Government of Punjab is 
likely to release the amount shortly. 

(d) The Project is to be completed by 
15th August,  19186. 

Teluglu-Gafiga   Project  iu    Andhra 
Pradesh 

696. SHRI MUKHTIAR SINGH 
MALIK; Will the Ministe'r of WATER 
RESOURCES be pleased to state: 

(a) whether the Telugu-Ganga 
Project in Andhra Pradesh has been 
going on according to the schedule; 

(b) if so, what is the amount so far 
spent on this project; and 

(c) by when the project is likely to  be  
completed? 

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARA-
NAND1): (a) to (c) According to the 
information received from the State 
Government they have been incurring 
expenditure on the Telugu Ganga Project 
from 1983-84 and they have spent Rs. 
62.58 crores till 15th July, 1985. Since 
the Project has not been approved by the 
Planning Commission, the question of the 
time by which the Project will be 
completed does not arise. 

IMPORT  OF  ITALIAN      
TECHNOLOGY TO IMPORVE 

QUALITY OF OLIVES 

697. SHRI    MUKHTIAR      SINGH 
MALIK: SHRI        SHANKER        
SINH VAGHELA: 

Will the Minister of AGRICULTURE 
be pleased to state: 

(a) whether there is any proposal 
under Government's consideration to 
import Italian technology to improve the 
production and quality of olive grown in 
the country; 

(b) if so, the names of the places 
where olive will be grown by such 
technology; 

(c) the extent to which it will 
imporve the quality and production; 
and 

(d) what are the fundg allocated 
for the purpose? 


